HR-29/67/2021-HR-FSSAI-Part(1) 173383972026

No.HR-29/67/2021-HR-FSSAI-Part(1)

AR GTeT GREI IR A Ufera=or
(T GR&T 3R 9 rfafFM, 2006 & T8d TATfUd Ua defes e
(AT GETeA faHrT)
THSIY 979, Pice IS, T3 &t - 110 002

Dated: 02.01.2026
Office Order No.257/2025

In partial modification of this Authority’s Office Order No. 118/2024 dated
22.03.2024, and as mandated u/s 5 of the RTI Act, 2005, the following change is
hereby made in the designation of Central Public Information Officer (CPIO):

Sl. L . L Previous
No. Division Units under Division CPIO New CPIO
General . Ms. Shweta [Sh. Rajesh
C : (a) Parliament Cell .
1 [Administration and |,y oy Grievance CellN69: |[Kumar,
Policy Coordination (c) Policy Coordination Administrative{Administrative
Division y Officer Officer
2. This issues with approval of the Competent Authority.
Digitally signed by
Ajay Rana
Date: 02-01-2026
1 _?ﬁ]f?loliana%
Assistant5 Ijiréc or (HR)
Copy to:

i. Concerned Officers
ii. RTI Cell —for necessary action
iii. IT Division — for updating the website under CPIO section and e-Office
dashboard
iv. Guard File
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